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Dcpartmsnt of Non-Convcnlional Energy 
Sources has conitiiutcd National Commi- 
llce for technical manpower development 
in the area of non<convcntirtnai sources 
of energy technologies. As a result of it* 
augge&tions, already some Indian Institutes 
of Technology, and Universities have 
introduced various courses m this area. 
Short-term courses and !rainin« pro­
grammes are also being organized by this 
Dcpirtment; State Governments'Noda! 
Agencies, Universities, Indian Institutes of 
Technology and polytechnics in this area 
A budget of Rs. 10 lakhs for manpower 
development and related activities has been 
proposed for 198 7-88 by the Dcpartmeni 
of Non*Conven«ional Energy Sources

Assistance to Simie* for Hydro<Electrk 
Projects

4094. SHRI CHIRANJI LAL 
SlIARMA : Will the Minister of ENERGY 
be pleased to state the details of assistance 
to be provided to States for hyjio^elcc^ric 
project* and to improve the working of 
existii^g hydro-electric proj<cis. State-wise. 
di.ring 1987-88 ?

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY tSHRlMATI 
SUSHI LA ROHTAOi) : For hydro,
electfic projrcts, assisianc^: is proMded to 
the States help them in overcoming the 
constraints in the completion of the pro­
jects, providing consultancy foi the design 
and enginecrmg and assutance for survey 
and investigitiion in some hil.y and back­
ward area«. In order to improve the 
performance of exis’ing hydro-clcctric pro­
jects, a Committee has bctn «ci up to 
examine of rcnovatioa'modernisation/ 
uprating of hydcl generating units in the 
country. Action to provide assistance will 
be tjkco after a decision is taken by the 
Govt, on the report of the Committee.

Realifntion of C'Uloi from Suppliers of 
defectUc bocket wheel escalators by 
Neyvcli Ligoitc Corporation Limited

4095. SHRI ATISH CHANDRA
SINHA : 

d r .  V. VENKAIESH ;

Will the Minister of ENERGY be 
pleased lo ttate :

(a) whether the Neyveli Lignite 
Corporation Limited, has not yet realised 
the fixed amount of losses from the 
suppliers of defective bucket wheel excava­
tors, and

(b> whether tke W'est German party has 
since refused to •ntertaio any claim in that 
regard ?

THC M l N l S r t R  Of* ENERGY (SHRI 
VASANT SATHE): <a) aodVb). Neyvcl< Lig- 
niteCorporation Limited has lodged a claim 
with the suppliers towards the cost of 
rehabilitation of the bucket wheel eacavaior 
which Mas damaged in an acc»drnt. The 
cljim has not yet been settled.

f Tramtlafion]

Etploralion of Mineral Oil

4076 S tm iM A T I  USHA VERMA ; 
Will the Minntcr of PETROLEUM AND 
NATL'RAL GAS be pleased lo state the 
estimated qnantity of it ineral oil available 
in the land *«ijd tea are js  in Hdta and the 
quantity out of th i i  explofed so far 7

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
N A T U R \L  G \ S  \N D  MINISTER OF 
S T \T E  IN THE MINISTRY OF 
F IN \N C E  (SHRI BRAHMA D U T T ):  
Out of approximately 17 billion tonnes of 
prognesticated hydrocarbon rracurces 
estimated iri the country, about 3.2 billion 
tonnes of in>p(ace oil reserves have been 
estabiiaiied through rxpluraiion as on
1.1.46.

{llngHiM]

Malpractices in Coalfields.

4097. SHRI SANAT KUMAR MANDAL; 
Will the Minister of ENERGY be pleased 
to state :

(a) whether Government are aware of 
the malpra€ticct in (he coalfields ;

(b) whether any in-dcpth study has
been made inio the causes thereof •oy
•tagc ;

U) if »o, the outcomc tbereof ;
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<d) the remedial measure* »akcn 
proposed to be taken in lhi» regard ^

t h e  m i n i s t e r  o f  e n e r g y  (SHRl 
VASANT SATHE^ : (a> lo (c). Considering 
!he nature, scope and geofxaphical spread 
of the o p e r j t ’on* of ihc coal indusiiy, direc­
tly employing ever se\cn lakh morkert, 
occwence of •ome malpraciice* cannot 
altogether be ruled oui. Moreover, ihe 
query t» too general and unspecific to admit 
of c a t e g o r i c a l  affiimation or dcniil.

(d) System* arc Consiantiy reviewed 
and improvfd lo check nialpTacticcs a rd  
adequate organisation fur preventive and 
punitive vigilance exist* lO the coal com- 
p;iDiet.

ONGC l adies Club

4098. SHRI NARAYAN CHOUHEY : 
SHHIMATl GEfcTA

MUKHEKJEE :

Will the Minister of PETROLEUM 
a n d  n a t u r a l  GKS be pleaded to
state :

(») whether any of the officers of the 
Oil and Natural Gas Commission arc 
a i a o c w t e d  i»nh the ONGC Ladirs Club;

*h\ if *o. the details thereof including 
the natufe of their issociation and the 
finaocial or a»y other asaisunce giv*.n by the 
ONGC to the Club;

^c) whether any kind of comrol is 
excrciscd by the ONGC on »he activities of 
the Club; and

(d) whether any contribution is received 
in foreign exchange by the Club ?

THE MINISTER OF STATE OF THE
MINISTRY OF
NATURAL GAS AND
STATE IN THE MINISTRY OF FINANCE
(SHRI BRAHMA DUTT) : and (b>.
ONGC ladiea Club is a welfare organisation
engaged in tcaderoic, social and cultural
a c t iv i t i e t .  Its memberahip is open to the
female employee. »od wives
depcndenu of m ile  employees of ONGC.
Offiocn of ONOC fttiociaie ibexnicWet wiiD

or the activities of the club in their personal 
capacity. ONGC give* gr>*nl-in-aid to the 
club from time to time.

(c) The accounts of Club are audited 
by the ONGC.

(d) In 198 3, it rccceived a contribution 
of US $ 1000 from M/s Oil and Mining 
services; England for publication of an 
adveitisement in the souvenir published by 
the Club. The amount was duly credited in 
the account of the Club in State Bank of 
India, IXhradun.

Intrr 'I  Inkin:; of Natural Gas Wells in 
Krishna'Codnvari Bdsin

4099 SHRI C. SAMBU ; Will the 
Minister of PETROLEUM AND NATURAL 
GAS be pleased to state :

(a) wacther there is any proposal to 
inter-link oil and natural gas wells of 
Krishni'. and Godavari basins for the better 
utilisation of gas by industrialists;

(b) if so, (he details thereof; and

(e) the schedule for completing the 
intet-linking af Narsapur and Ra>olu natural 
gas wells ?

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OP 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT) : (a) to (c).
Oil and Natural Gas Commission have 
commissioned a feasibility study on estab­
lishing gas collection and transportation 
facilities in ihe Krishna-Godavari basin.

Power lo VCarnataka from RAmagundam, 
Kalpakkain and Neyveli Projeeis

4100. SHRI V, KRISHNA R A O : 
Will the Minister of ENERGY be pleased 
to state ;

(al whether proposals regarding any 
new project* and expansion of old power 
projects have been received from Karnataka 
G o v e r n m e n t  by Union Government and if 
so, for how long they have been pending 
tod when they arc likely to be cleared;




